
18.03.2013 J-1 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 1     
(DIVISION BENCH-1)

    HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE V.K. JAIN

AT 10.30 A.M
1. CM APPL. 3241/2013 in ANJUMAN-E-HAIDER(REGD.) TASNEEM AHMADI
   CONT.CAS.(C)820/2012 VS. CHAIRMAN NDMC, ARCHNA N.R. THAKUR

ARORA AND ORS ROHAN TAHWANI
MEHMOOD PRACHA
SNEHA SINGH
MADHU TEWATIA
PANKAJ BATRA
RAJIV BANSAL
DEVVRAT SINGH RAGHAV
RAHUL BHANDARI

2. CM APPL. 2254/2013 in KARAMVIR SINGH NAGAR AND ANR. VISHESH ISSAR
   W.P.(C) 646/2012 VS. DELHI DEVELOPMENT TASNEEM AHMADI

AUTHORITY AND ORS ROHAN TAHWANI
MEHMOOD PRACHA
SNEHA SINGH
MADHU TEWATIA
PANKAJ BATRA
RAJIV BANSAL
DEVVRAT SINGH RAGHAV
RAHUL BHANDARI

3. LPA 1115/2007 DR. JASMINE CHAWLA DINESH AGNANI
SHARMA & ANR. PIYUSH SHARMA
VS. DR. REKHA & ANR. ARCHIT YADAV

S.N. CHODHARI
4. LPA 1116/2007 MCD MANJIRA DASGUPTA PROXY

VS. DR. REKHA & ANR. FOR SHYEL TREHAN
S.N. CHODHARI

5. LPA 161/2013 POWER GRID CORPORATION GOOLAM E. VAHANVATI ATTORNEY GENERAL
OF INDIA PAWAN UPADHYAY
VS. EAST DELHI MUNICIPAL ANISHA UPADHYAY
CORPORATION & ANR. SARVJIT PRATAP SINGH

ANKIT SIBBLE
ROHIT YADAV
ANOOP BAGAI
RAJIV RANJAN MISHRA

COURT NO.4       
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE VEENA BIRBAL

1. R.P. NO. 135/2013 in DELHI SUBORDINATE SERVICE ZUBEDA BEGUM
   W.P.(C) 3397/2012 SELECTION BOARD & ANR. ANAND NANDAN

VS. PREETI BALAYAN & ANR.



18.03.2013 J-2 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO.4       
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

1. FAO(OS)517/2012 JSW ISPAT STEEL LIMITED PARAG P. TRIPATHI
   VS. ARIBA INDIA PRIVATE GAURAV BAHL

LIMITED ANKUR KHANDELWAL
MAHIMA
MUKUL TALWAR
SRADHANANDA MOHAPATRA

  COURT NO. 24
HON'BLE MR. JUSTICE P.K. BHASIN

FOR PRONOUNCEMENT OF ORDER AT 2.15 P.M
1. CRL.A 302/2004 & RAZZI AHMED @ RAZZI MANISH KUMAR KHANNA
   CRL.M.A. 19002/2012 VS. THE STATE M.N. DUDEJA

COURT NO.26       
                   EXTENSION BLOCK (GROUND FLOOR)                     

HON'BLE MR. JUSTICE SURESH KAIT
AT 10.30 A.M
1. MAC. APP. 507/2008 NATIONAL INSURANCE CO. LTD. MANJUSHA WADHWA

VS. MAMTA & ORS. MANJEET CHAWLA
2. MAC.APP. 1120/2011 UNITED INDIA INSURANCE CO. LTD. ABHISHEK KUMAR
   CM APPL. 22474/2011 VS. GUDDY & ORS. V.K. RAVI

COURT NO.31      
                   EXTENSION BLOCK (FIRST FLOOR)                     

HON'BLE MR. JUSTICE S.P. GARG
AT 2.15 P.M
1. CRL.A 957/2010 KULDEEP TYAGI K. SINGHAL
   CRL.M.B 1971/2012 VS. STATE NCT OF DELHI SIDDHARTH MITTAL

M.N. DUDEJA
2. CRL.A 1012/2012 LALA @ SHAMIM CHETAN LOKUR

VS. STATE O.P. AGGARWAL
M.N. DUDEJA

3. CRL.A 828/2012 FURKHAN @ RAJU ANISH DHINGRA
VS. STATE FIZANI HUSAIN

HIGH COURT OF DELHI                            
16TH MARCH, 2013                         REGISTRAR (LISTING)


